FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
KOLON INVESTMENTS PRIVATE LIMITED

Sl. No. | PARTICULARS DETAILS
1. | Name of corporate debtor Kolon Investments Private Limited
2. | Date of incorporation of corporate 22/10/1993
debtor
3. Authority under which corporate RoC — AHMEDABAD
debtor is incorporated /
Registered
4. | Corporate Identity No. / Limited U70200GJ1993PTCI13099
Liability Identification No.of
corporate debtor
5. | Address of the registered office and (506, ABHIJEET-I, NEAR. MITHAKHALI SIX
principal office (if any) ofcorporate ~ |ROADS ELLISBRIDGE, Ahmedabad,
debtor AHMEDABAD, Gujarat, India, 380006
6. | Date of closure of Insolvency 30th June, 2025
Resolution Process
7. | Liquidation commencement date of  30/06/2025 (Order was Communicated On
corporate debtor 02/07/2025)
8. | Name and registration number of Mr. Nandish Sunilbhai Vin
the insolvency professionalacting as  [BBI/IPA-001/IP-P-02117/2020-2021/13270
liquidator
9. | Address and e-mail of the Address:
liquid . d with th C/53, Shanti Niketan Row House, Opp Sagar
1quidator, as registered with the Complex, Anand Mahal Road, Surat-395009
Board
Email id: ip.nandish.vin@gmail.com
10. | Address and e-mail to be used for Address:
. .. 301, Sovereign Shoppers,
correspondence with theliquidator Near Sneh Sankul Wadi
Besides Sindhu Seva Samiti School,
\Anand Mahal Road, Surat-395009-
Email id: kolon.liquidation@gmail.com
ip.nandish.vin@gmail.com
11. | Last date for submission of claims 30/07/2025

Notice is hereby given that the National Company Law Tribunal Ahmedabad Bench has
ordered the commencement of liquidation of the Kolon Investments Private Limited on
30/06/2025 (Order was communicated on 02/07/2025).

The stakeholders of Kolon Investments Private Limited are hereby called upon to submit their
claims with proof on or before 30/07/2025, to the liquidator at the address mentioned against

item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other



creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.
In case a stakeholder does not submit its claims during liquidation process, the claims submitted
by such a stakeholder during the corporate insolvency resolution process under the IBBI

(Insolvency Resolution Process for Corporate Person) Regulations, 2016 shall be deemed to be
submitted under section 38.

NANDISH Digitally signed by NANDISH

SUNILBHAI VIN
SUNILBHAI'VIN Date: 2025.07.02 19:37:25 +05'30'
Name and signature of liquidator :-  Mr. Nandish Sunilbhai Vin

IBBI/IPA-001/IP-P-02117/2020-2021/13270
AFA Valid Up To :- 31/12/2025

Date and place: : 04/07/2025,
Place : SURAT
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FINANCIAL EXPRESS

DCB Bank Limited
Ground Floor, Pariseema Complex, Bodvine
Cross Road, G G, Road, Ahmedabad-380005

DCB BANK
E AUCTION SALE NOTICE
(Under Rule 9(1) of the Security Interest (Enforcement) Rules2002)

E-Auction saka nolice for sala of immaveble A=sals undar the sacirilizabion and Reconstnichon of Finandal Assets and Enforcement Of Sacurily
Intarast Act, 2002 read 'with pravisian 1o Rule 886) of Bhe Securily inbanast{Enfancamant) Rule- 2002

Molice 5 hereby ghen ba th publc In general and In pariculas 1o e bomrosens), co-bormoéers and the guaranbars in particular, by he Authanzed
Offices, that the under menticned prapery is mongaged io DCE BANKLTD,, The Adthorized Oficer of the Bank has taken 1he physical possessan
under the pronision of Secunbzation and Reconatruction of Financial Assels and Enforcameant of Sacurity Inferest Act 2002 The progerty will be
sald by ferder cum publc E-avction s mensionad beiow for repowery of under mentionad dues and furlther intarest, charges snd cost efe, &g parthe
beliow datails'~ Tha praparty wilhe soid "as =whees is™ 8nd “as is what =" candition.

&r. Warme of Borrowen(S) and Reserve EMD (Rs.) Date of E-Auction/ Type of
No. {Co-borrower|5) Price [Rs.] ' Last date of EMD | Possession
22407 2075
BHARATI AMARAN THAKOR & E (11004 -1 00R M. ) ;
1 R 6.00, 000 5. 60,0005- z Friysical
SAROJBEMN BHARATEHA| MAKVANA 2107 2055 Y
befara up to 05200 pm

Dascription OF The Immovable Property : IMMONVABLE PROPERTY BEARIMG MILKAT MO-BM, S0 MTRES 975683, THAKOR VAS,
CHAMUNDA MATA TEMPLE. AT GANGLASAN, TA SIDHPUR, DIST PATAN-384151

3207 2025
741 ABHA| BABABHA! BHAMMAR & 1 (11,008 M -1 0P M) .
A= 1200000 A5 1, 20,0001 AN priysieal
c. RUDIBEN ZALABHAI BHAMMAR . 2107 2025 ySK
Birfarg up ko 05300 prm

Description Of The Immovable Property : ALL PIECE AND PARCEL OF PROPERTY BEARING FLAT MO.D-104, ADM 65,52 S0.MTRS
FIRST FLOOR, WiNG 10" OF LEASE HOLD PLOT NO.2532 CTS WARD NOLG, SHEET MOLI6E, SURVEY NO4STE KNOWN AS “RUDRA
RESIDENCY” SITUATEDAT SARDARNAGAR AREA, BHAVMAGAR

2207 M725
GOHIL GHANSHYAMEBHAI ®ALUSHAI & (11.00AM.-1.00P M.}/ .

q; ; Res 688 000- Res 69,0000 Ce | Priveical
GOHIL BHAVNABEN GHANSHY AMBHAI 2107 2025 4

bafara up S 0500 pm
Description Of The immovable Property | ALL THE PIECE & PARCEL OF FLAT NO 302 ADMEASURING 2051 MTRS IN PROJECT
HNOWH AS ASHAPURA RESHIENCY BEING CONSTRUCTED ON BURNEY MO 11 TP SCHEME NO 24 (AHIR]) OF NO 8 FP KO 20 OF
PLOTMOA1/ASITUATED AT VILL: FULSAR TAL & ST BHAVMAGAR

2207 2005
TURI GLIDAN & TURI SARIL & 1 o s | CT100A M -1 00P M. ;
R Rs. 437,001 -1 Fhysical
. SUMITRA DEVI 513,64, 000 5.1,37,000 21107 2025 Yo
befara up fo 05200 pm

Description Of The Immovable Property : ALL PIECE AND PARCEL OF THE PROPERTY BEARING PLOT MO 5 ADMEASURING £0.28
SCOMTRS,, ALONG WITH 36.508 30.MTRS UNDIVIDED SHARE 1IN THE LAND OF RCAD & C.OF. IN GARDEN WALLEY SITUATE AT
REVENUE SURVEY NOLT1, BLOCK NO 93 ADMEASURING 39837 S0 MTRS, MOUE VILLAGE JOLWA, TAL PALSANA, DIST SURAT

2RO M
PREMSEIGH NARAYAKSINGH & : . o | (V100AM.-1.00PM Y/ Phvsical
) NEERAJ PREM SINGH R 044 0Ol Rz 105,000 24 07 2005 ysica
befara up to 05200 pm

Dascription OF The Immovable Proparty : PROFPERTY BEARING PLOT WD.825 ADMEASURIMG 40.18 SCLMTRS ALONG WITH 24.65
S0 MTRS UNDIVIDED SHARE IM THE LAND OF ROAD & COP [N GARDEN VALLEY, SITUATED AT REVENUE SURVEY MO.T1, BLOCK
NO.53 ADMEASURING 35837 S0.MTRS MOJE VILLAGE JOLWA TA PALSANA DISTRICT SURAT

2E0T M
MANCY KUMAR CADUN Fakd & P A T [ T
i R 10,87 D00 B 1,08 0000- i Phiyalcal
d SARASIWATI DEV] MAMCE RAM 210720245 !
befare Lip fo 05300 pe

Description Of The Immovable Property : IMMCVABLE PROFERTY BEARING FLOT N1 05, ADMEASLURING 40,18 30 MTRS, ALONG
WITH 24.65 30 MTRS, GARDEN VALLY, SITUATE AT REVENUE SURVEY NC.T1, BLOCK WO 83, ADMEASURING 30837 50 MTRS,
MOLUJEVILLAGE JOLWA, TA. PALSANA, DHST. SURAT.

WWW.FINANCIALEXPRESS.COM

Phoenix ARC Private Limited

I gz PHOENIX ARC PRIVATE LIMITED REGD. OFFICE: 3rd Floor | Wallace Towers (earlier known as Shiv

Building) | 139/140/B/1 | Crossing of Sahar Road and Western Express Highway | Vile Parle (E),
Mumbai - 400 057 (T): 022 — 68492450, (F): 022-67412313 CIN: U67190MH2007PTC168303
EMAIL: INFO@PHOENIXARC.CO.IN WEBSITE: WWW.PHOENIXARC.CO.IN

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice For Sale Of Inmovable Assets Under The Securitization And Reconstruction Of Financial Assets And Enforcement
Of Security Interest Act, 2002 Under Rule 8(5) Read With Proviso To Rule 9(1) Of The Security Interest (Enforcement) Rule, 2002.

Notice Is Hereby Given To The Public In General And In Particular To The Borrower (S) And Guarantor (S) Whose Details Are Given In Below
Mentioned Table That The Below Described Immovable Property Mortgaged/Charged To Phoenix Arc Pvt. Ltd. (Acting As Trustee Of Phoenix
Trust - FY 23-10) (To Be Referred To As “Parc’) The Secured Creditor, The Physical Possession Of Which Has Been Taken By The Authorised
Officer Of Phoenix Arc Pvt. Ltd. On 23rd November 2024 Pursuant To Assignment Of Debt In Its Favour Vide An Assignment Agreement Dated
20.09.2022 By Poonawala Housing Finance Limited (PHFL) (Presently Know As Grihum Housing Finance Limited), Will Be Sold On “As Is Where
Is”, “As Is What Is”, And “Whatever There Is” For Realization Of Company Dues.

Description Of The Immovable Property With Known & Unknown Encumbrance, If Any: All That Piece And Parcel Of N.A.R.S.No-
575+576+577/1 A+2+3 4 To 9 Paiky Plot No 50 Paiky North Side,Naval Park Society,Near Manmandir School,At-Kasba Palanpur,Ta-
Palanpur, Dis-Banaskantha,385001. Adm:-500.Sq.Ft.Opp Ashapura Mava Bhandar Pin Code:-385001. Boundary Details For Property-
East:- Lagu R.S.No-579/1+2/A Situated, West:-7.50 Mtr Wide Internal Road Situated, North:- House Of Plot No 49 Situated, South:-House
Of Plot No 50 Paiky Remaining Land

1. DATE & TIME OF E-AUCTION |

2. LAST DATE OF SUBMISSION
OF EMD 3. DATE & TIME OF
THE PROPERTY INSPECTION |

1. RESERVE PRICE
2. EMD OF THE PROPERTY
3. BID INCREMENT

BORROWER/S & GUARANTOR/S NAME &
ADDRESS

1. MR. SOLANKI SUBAJI PARTHAJI (S/D/W Of - Parthaji Solanki) 5 | 1) E-AUCTION DATE: 24.07.2025
Laxmipura Kalimati Mu Kalimati Po Dholia Kali Mati 385135 Ta Amirgadh Dist | BETWEEN 12:00 PM TO 01:00
Banaskantha,385135 Also At N.A.R.S.No-575+576+577/1 A+2+34 To 9 Paiky | PM  AND WITH UNLIMITED
Plot No 50 Paiky North Side,Naval Park Society,Near Manmandir School, At- | EXTENSION OF 5 MINUTES.
Kasba Palanpur, Ta-Palanpur,Dis-Banaskantha,385001. Palanpur Pin 385001 EMD

2. MRS. SOLANKI LALITABEN SUBAJI (S/DW Of - Gulabji) 5 Laxmipura | 2) LAST DATE FOR SUBMIS- s 4 10,000/- (Rupees One
Kalimati Mu Kalimati Po Dholia Kali Mati 385135 Ta Amirgach Dist | SION OF EMD WITH KYC IS " o 100 Thousand Only)
Banaskantha, 385135 23.07.2025 UP TO 7:00 P.M.
Loan No - HL0214H19100068 (IST)

Total Outstanding: Rs. 1374759.79/- (Rupees Thirteen Lakh Seventyfour 3)DATE  OF
Thousand Seven Hundred Fiftynine Paise Seventynine Only Only) As Of Date 17.07.2025 BETWEEN
17/01/2024 With Further Interest From Date 18/01/2024 Along With All Cost, A M .TO 4.00 PM. (IST)
Charges & Expense Until Payment In Full.

Reserve Price
Rs. 11,00,000 (Rupees
Eleven Lakh Only)

BID INCREMENT -

INSPECTION: | RS. 10,000/- (RUPEES TEN

11.00| THOUSAND ONLY) & IN
SUCH MULTIPLES.

The Earnest Money Has To Be Deposited By Way Of Dd In Favour Of “Phoenix Trust-Fy23-10”, Payable At Mumbai Or Neft/Rtgs In
The Current Account: 0446262338; Kotak Mahindra Bank Limited, Branch: Kalina, Mumbai, Ifsc Code: 'KKBK0000631.

The Borrower’s Attention Is Invited To The Provisions Of Sub Section 8 Of Section 13, Of The Act, In Respect Of The Time Available, To
Redeem The Secured Asset.

Public In General And Borrowers In Particular Please Take Notice That If In Case Auction Scheduled Herein Fails For Any Reason
Whatsoever Then Secured Creditor May Enforce Security Interest By Way Of Sale Through Private Treaty.

In Case Of Any Clarification/Requirement Regarding Assets Under Sale, Bidder May Contact (Mr. Rahul R +91 9567626050) Or Lopa
Joshi (+91 8655458535)

For Detailed Terms And Conditions Of The Sale, Please Refer To The Link Phoenix Trust Fy 23-10 Https://Phoenixarc.Co.In?P=5932
Provided In Phoenix Arc Private Limited’s Website |.E. Www.Phoenixarc.Co.In And/Or On Https://Bankeauctions.Com.

Place: PALANPUR Sd/- Authorised Officer
Date: 04.07.2025 Phoenix Arc Private Limited (ACTING AS A TRUSTEE OF PHOENIX TRUST FY23-10)

Phoenix ARC Private Limited

PHOENI7 AR2 PRIVAVE LIMIVE3 REG3. OBBI2E: erd Bloor ( 4 0110cC Ww(Crs -COrlEr kTowT Os Shiv

oenix ARC
rh X XubdOrg| ( ae9/aF1/X/a ( 2rossOrg of SOhOr RoOd 0Td 4 CstCrT ExprCss HghwOy ( VI POriIC -E|,

MumbODnF11 15) -W: 1i i — d8F9i F51, -B: 1i i rd) Fai eae 2IN: Ud) a91MHi 11) P\Ead8ele EMAIL:
INBO@PHOENI7AR2.20.IN 4 EXSIVE: 4 4 4 .PHOENI7AR2.20.IN

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice For Sale Of Inmovable Assets Under The Securitization And Reconstruction Of Financial Assets And Enforcement
Of Security Interest Act, 2002 Under Rule 8(5) Read With Proviso To Rule 9(1) Of The Security Interest (Enforcement) Rule, 2002.

Notice Is Hereby Given To The Public In General And In Particular To The Borrower (S) And Guarantor (S) Whose Details Are Given In Below Mentioned Table
That The Below Described Immovable Property Mortgaged/Charged To Phoenix Arc Pvt. Ltd. (Acting As Trustee Of Phoenix Trust - Fy 23-10) (To Be Referred
ToAs “Parc’) The Secured Creditor, The Physical Possession Of Which Has Been Taken By The Authorised Officer Of Phoenix Arc Pvt. Ltd. On 23rd November
2024 Pursuant To Assignment Of Debt In Its Favour Vide An Assignment Agreement Dated 20.09.2022 By Poonawala Housing Finance Limited (Phfl) (Presently
Know As Grihum Housing Finance Limited), Will Be Sold On “As Is Where Is”, “As Is What Is”, And “Whatever There Is” For Realization Of Company Dues.
Description Of The Immovable Property With Known Encumbrance, If Any: All That Piece And Parcel Of N.A.R.S.No-658/2 Paiky Plot No
12,Murlidhar Society,Near Paper Mill,Opp Medipolis,At-Palanpur,Ta-Palanpur, Dis-Banaskantha. Adm:-1120.Sq.Ft.Opp Medipolis Pin Code:-
385001. Boundary Details For Property- East:- Plot No 11 Situated, West:- Plot No 13 Situated, North:- R.S.No 658/1 Situated, South:- 7.50
Mtr Wide Internal Road Situated

7207 2025
VIAYPRASAD RAMSINGAR GLPTA & : (11.00A M1 L0P M.
Rs.8.27.000/- Ris. 53,000 SRR Prysieal
! POOJADEV! VIJAYPRASAD GUPTA ? : : 21.07.2025 b
befare up o 0500 pm

Description Of The Immovable Property : IMMOVABLE PROPERTY BEARING PLOT NO,188, GARDEN VALLEY, BLOCK NO.G3,
RLS.NO.T1, ADMEASURING 24,6550 MTRS, AT.JOLWA, TA PALSANA, DIST SURAT-302130,

22072025
SUNANDABEN MARUEHAI PATIL & 1O 00AM - 1.00P MY
R=.12.24 00D- Rs.1,23.0001- ; Phiysical
8 MARUBHAI DAGA BHAI PATIL ! 21072026 !
befare up te 05200 pm

Description Of The Immovable Property : IMMOWABLE PROPERTY BEARING PLOT NO.224, ADMEASURIMNG 60.28 S50 MTRS, ALONG
WITH 3698 SQMTRES, UNDIVIDED SHARE 1N THA LAND OF ROAD & COP IN "GARDEN WALLY", SITUATE AT REVENUE SURVEY
FOLT1, BLOCK WO, 53, MOUJE VILLAGE JOLWA, TA. PALSANA, DIST. SURAT

PAPPUKLIMAR ASHOKPRASAD GUPTA & (1 u:?li ﬁ_ﬁ:fp i
9 LALITADEW] ASHOK SHAH & Rz 10,658,000 Re 1070008 8" 24 07 3025 " Fhysical
DEEPAK ASHOK SHAH befare up fo 0500 pm

Dwscription OF Tha immovable Property : ALL PIECE AND PARCEL OF THE PROPERTY BEARIMG PLOT NO.Z3E ADMEASURING B1.43
S0MTRS, ALONG WATH 37 6ES0.MTRE. UNDIVIDED SHARE I N THE LAND OF ROAD & C.OP. IN GARDEN VALLEY S| TUATE AT
REVENUE SURVEY NG.T1, BLOCK NO 53 ADMEASURMG 33837 50.MTRS. M OJE VILLAGE JOLWA. TAL. PAL SANA, DIST. SLIRAT

g
THAKLIR PRADHPSINGH UMASHANKAR & i ﬂfi':f;ﬂ‘uﬁp i
10, ANJUBEN PRAMPSINGH THAKUR & Rs. 10,46, 000/ Rs.1,08.000- | aqq7ogs | Prysical

RAJFUT AJITELIMAR batare up o 0500 pm

Dezcription Of The Immovable Property @ IMMOVABLE PROPERTY BEARING PLOT KO 312 ADMEASURING 6028 S0 MTRES
GARDEM VALLEY, SITUATE AT REVEMNUE SUEVEY MC 71, BLOCK NO 93, MOUIE VILLAGE JOLWA, TA. PALSAMNA, DIST.SURAT-
384315

SANDIP KUMAR GOPIMATH PAKDEY & v
SONU DEYI GOPINATH BANDEY & s Dii-;?_-f;fp wo | Prvsical
1t [ANUPEUMAR PAMDEY & NAGESH KUMAR Rs 844 Q005- Fs.85, 0. o E1.-!]?.$25 i
PANOEY & AMIT RAMESHEHAI betare up o 0500 pm
YAGHASIYA (GUARANTOR]

Description Of The Immovable Proparty : IMMOVABLE PROPERTY BEARING PLOT MO 293, ARADHNA LAKE TOWN VIBHAG-Z R. 5
MO B2 OLDBLOCK NC.3.4 5,67.8910,12,19,352 & NEW BLOCKE NO.3, B/H SARIBA KILL, OPP JOLWA GRAM PANCHAYAT, JOLWA
VILLAGE ROAD, JOLWA, TAPALSANA, DIST. SURAT.

RAVAJIBHA| LAKHMANBHA! RATHOD & P
12. MANJUBEN R RATHOD & R= 858,000 Repgoo- |V g ﬂ?'?ﬁ"?:.l | Physical

PARASOTTAMEHA! T TANK bebare Up to 05200 pm

Description Of The Immovable Property : ALL PIECE AND PARCEL OF THE PROPERTY BEARING PLOTMNCLI00 AD MEASURING 46 .66
S0 YRD (AS PER K.J.P BLOGK NO 3300 ADMEASURING 39,01 SCMTRS JALONG WITH 25.68 SQ MTRS UNOWVIDED SHARE IN LAND
OF ROAD ANDCOF IN ARADHMA LAKE TOWM PART 2 SITUATED AT REVENUE SURVEY WOLGZ BLOCK MO 34, 56,7,88.10,1
215,362 AND NEWBLOCK NO 3 ADME A SURING 53568 50 MTRS OF MOLIE JOLWA TA PALSANA DIST SURAT

BHAGWAT SURESH DEVARE & 1§ mzi ffj:";ﬂrifp M
13 SUNIL SURESH DEVARE & Fis. 836,000/ ReBA000L |V e Friysical
SUNITA BHAGWAT DEVARE bafare up i 05-00 pm

Description Of The immovable Property © ALL PIECE AND PARCEL OF PROPERTY BEARING PLOT NG 447 ADM EASURING 45,66
SOQYARDS AS PER K J P BLOCK NOCAMAT ADM EASUIRING 3501 S0 MTR ALONG WITH 2568 S0 MTHR UNDHVIDED SHARE IN THE

LAKD OF ROAD & CO P IN ARADHANA LAKE TOWHN PART 2 SITUATED AT BLOCK NO.34.56,7 85.10,12,19 362 & NEW BLOCK NOC.3
ADM. TOTALLY 53508 SCCMTR OF MOUJE JOLWATAL PALSANA DIST SURAT.

RAHUL DILIP BAVISKAR & P e e
14 FRAMILA DEV] BAVISKAR-& R, 7 AT Q- Rs, 75, (0 ’ 2 _:].II. 3.::‘?5 o Priysical
DELIP RAJIRAC BAVISKAR bufara up to 0500 pr

Description OFf The Immovable Property @ IMWOVABLE PROPERTY BEARING PLOT NOG3, ADMEASURMNG 43 50 Y ARDS AND AS PER
KJPBLOCKNO 12183 ADMEASURING 40 18 BOMTRS ALONGWITH 22,55 SQMTRS, ~ ARADHNA FLORA," SITUATE AT BLOCK NG
121, TOTALLY ADMEASURING HE T -56 AARE 4B S0MTRS, OF MOUJE VILLAGE JOLWA, TA PALSANA, DIST, SURAT,

13 (16,2025
DIPAK MAHESHCHANGRA JAN & (11.0048.-1.00P M./
Fes. 875 000/- Rs B8, (01 : Physical
W DIPSKA DIPAK A i 12 08 2025 ¥
bafarg up fe 0500 pm

Dascription Of Tha Immaovabla Property : IMMOVALELE PROPERTY BEIMNG RENEVENUE SURVEY MO 1TER, CITY SURVEY MC_ 4235,
AD-MEASURING 62 60 502 MTR, BEING FLATNO, 13, 3RD FLOOR. SILVER FLAT, QPR DOCTOR HOUSE, NR SHREYAS SOCIETY, MR
YIUAY NAGAR SOCIETY, NR DAYARAM SOCIETY, NR JAIL ROAD, TAL & DIST MEHSANA - 384002

13062085
RAHUL SOVINDEHAI RAVAL 3 (11,004 M.-1 D0P M. .
; 1= L, I Phyzical
Y8 | KARISHMABEN RAHULKUMAR RAVAL REAT200 P 200 1208, 2025 ¥3
befara up to 0500 pm

Description Of The Immovable Property ; ALL THE PIECE & PARCEL OF PROPERTY HOUSE BEARING PLOT NO 111/A HAVING
BUILTUP AREA ADMEASURING 36,230 50 MTRS IN SCHEDULE GANESH RESIDENCY WHICH IS SITUATED M SURVEY MO 3761
POIKEAT MOUJE MEHSAMNA TALLUKA & DIST: MEHSANA

13.08.2025
RAMESHKUMAR MIRCHUMAL SINOHI & . i (11,004 M -1.00P M)/ .
17 R G50 000 Fis, e, OO0 - Friysical
BHARTIBEN RAMESHKUMAR SINDHI ' 12.08.2025 !
befara up fo 05300 pm

Descripthon Of The lmmovable Property : ALL THE PEECE AND PARCEL OF IMMOVALBLE PROPERTY BEING A RESIDENTIAL FLAT
RO F-7i2 A3 PER BOOKING FLAT MO B/Y4 ON 15T FLOOR B WING B HAVING ADMEASURING 62,732 50 MTRS IN STHEME KROWH
A3 RIDEH! SID0HN APARTMERT CONSTRUCTED ORN LARD BEARING SURVEY NO 1133 CITY SURVEY WO, 4795 SHEET NG 62
CHALTA MO 15 MUK CENS NG, 1121 33042093 ATMOLUJE MEHSANA TALLMA & DIST: MEHSANA

Diate and time of subemission of EMD on as per the above delsls & with request latier of paticipation KYC, Pan Card Proof of EMD at emall i
jilendra patelifidcbbank. com ( satish trapasivai@idebbank.com | gkash chrisli@dchbank com The inlending purchasarabidders ara raguirad ta
cepasil EMO-amaount theough Demand Draft in the name of he beneficiary, DOB BankLTD, Branch- Alvnedalbad

Inspection Date and Time:- 15072025, Betwaen 11:00am ba 04:00pm Contact Mr. Satish Trapasiva on =387 263024497 & Mr Standra Paled
an-+A195TAE4E84ET & Mr. Akash Chrisfion 51800005651 T & Mr. Mahesh Gohdon +313574533 777 bedwaen 11:00am to 04:.00pm

TERME AND CONDHTIONS OF THE E-AUCTION
(1) The autlion sala shal be "online e-auchon” bidding throwgh wabsita higps: Voredosurendia.com on the dates as menlioned in &g able abova
wilks Unlimitend Exbension of 3 Minules, Baddars are advisad baga trough hesobaba hilpsdforec esuraindia.cam hor delaled barms and condilions
ol auetion sake betore submiting (el bigs and taking part i e-aucton sale precaedings
(2] The interested biddars sme requined to register themmsehves with the portal and citain fogin 1D and Password well inadvancs, whichis mandatory
far 2-bidding, from auclion service prowvder (Mis. FORECLOSUREINDIA, HYDERABABR (Tel-B142000082/6%566] Contact Person;
infzi@bankauctions.in  Please note that, Prospecties biddars may avad anfine traming oo e-awctian from their registered medbils numbsaronby.
(3] Badders are advigad o defailad teems and condilions of auctan £ale befare =uibmitting thesr bids reder ta the ink hipc WA debbankocom
s s pa Gapagaicusiomar-comer,
(4] Cinlinee E-auction parlicipation is irandakany in e suchon prooess by making apokcalion in predcnbed Tosmal wihch i catabie akong s [he
oiffesftender document an the website

STATUTORY SALE NOTICE UNDER THE SARFAESIACT, 2002
Tha barrower/guarentons ara hanaby notfiad b pay sum 85 mentioned in the damand nalice along with up to date imerest and ancilary axpanss
bafiara the dale of e-auction, fallingwhich ke praparty will be auciionedizald and balance duss, ifany, will be recovenad with inderesd and cost

Date: 410712025 &di- Autharized Officar
Place: Gujaral DCRE Bank Limited.

1. DATE & TIME OF E-AUCTION
2. LAST DATE OF SUBMISSION
OF EMD 3. DATE & TIME OF
THE PROPERTY INSPECTION

1. RESERVE PRICE
2. EMD OF THE PROPERTY
3. BID INCREMENT

BORROWER/S & GUARANTOR/S NAME &
ADDRESS

1. MR. MODI DEVANGKUMAR V (S/D/W OF -VINODBHAI RANCHHODLAL | 1) E-AUCTION DATE: 24.07.2025 Reserve Price:- Rs.
MODI) QTR 3, 66 KVSS Kanodar, Banaskantha, Kanodar Gujarat | BETWEEN 12:00 PM TO 01:00 | 24,25,824/- (Rupees Twenty
385520,385520 Also At N.A.R.S.No-658/2 Paiky Plot No 12,Murlidhar | PM AND WITH UNLIMITED| Four Lakh Twenty Five
Society,Near Paper Mill,Opp Medipolis,At-Palanpur,Ta-Palanpur, Dist | EXTENSION OF 5 MINUTES. Thousand Eight Hundred
Banaskantha. Palanpur Pin 385001 Twenty Four Only)

2. MRS. MODI GITABEN VINODKUMAR (S/D/W Of -Rasiklal Vadilal Modi) | 2) LAST DATE FOR SUBMIS-| EMD:- Rs. 2,42,582.4/-
QTR 3 66KVSS Kanodar Banaskantha Kanodar Gujarat 385520,385520 SION OF EMD WITH KYC IS| (Rupees Two Lakh Forty
3. MR. MODI VINODKUMAR RANCHHOD (S/D/W Of -Ranchhodlal Babaldas | 23.07.2025 UP TO 7:00 P.M. Two Thousand Five
Modi) QTR 3 66KVSS Kanodar Banaskantha Kanodar Gujarat 385520,385520 | (1ST.) Hundred Eighty Two and
Total Outstanding: Rs.943784.11/- (Rupees Nine Lakh Fourtythree Thousand 3)DATE OF  INSPECTION: | BID INCREMENT - RS. 10,000/-
Seven Hundred EightYfOUF Paise Eleven OnIy) As Of Date 17/01/2024 With 17.07.2025 BETWEEN 11.00 (Rupees Ten ThOUSH;ld
Further Interest From Date 18/01/2024 Along With All Cost, Charges & Expense | o M. TO 4.00 P.M. (IST) Only) & In Such Multiples
Until Payment In Full. :

The Earnest Money Has To Be Deposited By Way Of Dd In Favour Of “Phoenix Trust-Fy23-10”, Payable At Mumbai Or Neft/Rtgs In
The Current Account: 0446262338; Kotak Mahindra Bank Limited, Branch: Kalina, Mumbai, Ifsc Code: 'KKBK0000631.

The Borrower’s Attention Is Invited To The Provisions Of Sub Section 8 Of Section 13, Of The Act, In Respect Of The Time Available, To
Redeem The Secured Asset.

Public In General And Borrowers In Particular Please Take Notice That If In Case Auction Scheduled Herein Fails For Any Reason
Whatsoever Then Secured Creditor May Enforce Security Interest By Way Of Sale Through Private Treaty.

In Case Of Any Clarification/Requirement Regarding Assets Under Sale, Bidder May Contact (Mr. Rahul R +91 9567626050) Or Mr.
Sailesh lyengar (+91 9833801159) And Lopa Joshi (+91 8655458535)

For Detailed Terms And Conditions Of The Sale, Please Refer To The Link Phoenix Trust Fy 23-10 Https://Phoenixarc.Co.In?P=5934
Provided In Phoenix Arc Private Limited’s Website |.E. www.phoenixarc.co.in And/Or On https://bankeauctions.com.

Place: PALANPUR Sd/- Authorised Officer
Date: 04.07.2025 Phoenix Arc Private Limited
(ACTING AS A TRUSTEE OF PHOENIX TRUST FY23-10)

ve @

E- HDB Financial Sarvices Limited

Fers the b famiy o HDFE B REGISTERED OFFICE: Radhika, Znd floor, Law Garden Road, Mavrangpura, Ahmedabad, Gugarat - 380005,

Branch Office: 104, B-Wing Tiupati Plaza, Near Collecior Office, Bz Suda Bhawan, Nanpura-Sthrwagate, Sural, Gujarat-335001.
Branch Office: Dffice No 205, 206, 207 and 208, Second Fioor, Sai Mall, Beside Waibhav Cinema, DId Bus Stand, Vyara, Gujarat — 33455],
Branch Oifice: Thurd Floor, Shop o, 23 & 24, Ragamal Arcade, 8-Wing, Survey Mo 503008, 505748, Opp. Mamalaidar Office,
Ankleshewar, Gujarat — 353002

Branch Dffice: C.5.Ma 5577, First Floor, Above State Bank of India, Godi Read, Dahod, Gujarat - 389151

Demand notice under section 13{2) sarfaesi act, 2002

You, bebow mentioned barrowers, co-barrowers and guarantors have availed kands) facilitylies) from HOB Financial Services Limited |
branch by martgaging your immovable praperbas (securities) you have nat maintained your financial discipling and defautted m |
repayrment of the same. Gonsegquent to vour defaults your lnans were classiied as non-performing assets as you to avail the said loan(s) |
along with the undesiying security interest created in respect of the securities for repayment of the same. The HDBFS has nght for the |
recovery of the outstanding dues, now issued demand notice under section 1362) of the securitization and reconstruction of financial |
asset and enforcement of security interest act, 2002 (the act), the contents of which are being published herewith 2s per section 13(2) |
of the act read with nue 3{1] of the security intesest (enforcement) rules, 2002 as and by way of alterate service upon you. Details of |
the harrowers, co-borrowers, puarantors, loans, -securities, outstanding dues, demand nofice sent under section 13(2) and amound
claimed there under are given balow;

1! (1)} Borrower And Co-Borrowers: | Ambica Fabncs ZKshetrpal Tewtles 3.Bhavani Texties 4Jipnaben M Dankhara
5. Mansukhbhal Ladjibhai Dankhara b.Bhavikaben Bharatohal Dankhara 7.Bharatbhas Lakibhal Dankhea 8.Lalpbhat Ghusabhai
Patel 9. Krupa Fabeics, All RO (A) 201 Krishna Ine Estate Kapodra Char Rasta B/H Geb Kapoda Surat-395006. (B) 78 Gurunagar
Sociely Varachha Main Road B/H Maheshwari Society Yarachha Sural-335006, {2} Loan Account Number; 1005524, 982562
[Enbid by Uinique B Member 718353, (3) Loan Amount In INR: Bz 2, 26,22 000/ (Rupeses Teo Crores Twenty Six Lakhs Twanty Teo
Thouzand Only) by lean account number 1005524 and fo the fune of s, 146,785,000/ (Rupees Dne Crore Forfy S Lakhs Seventy
Eight Thousand Only) by loan account number 552562, (4) Detail Description Of The Security Mortgage Property: Property
No.1 All that entire beaning Bungalow No. 78 admeasurmg 203 sq. yard i.8. 169.50.50 s0. mts, along with 675 sq. fect Le. T55q.
yard Construction & along with 128 5q. yard 1.8, 106.88 sq. mts, undwidad share in the land of "Gurunagar”, Situate at Revanus
aurvey Mo, 99, 100, 101 & 112 Paike City Survey No. 2698 admeasurng 165.05 sq. mts. of Maje Village Fulpada, City of Surat,
Property No.2 A that anfire bearing Plot No, 64 & 65 admeasuring 208,08 g, mis., in Siteate at Block Mo, 407 Paiki of Maje
Yillage Pipodara, Ta: Mangrod, Dist: Surat. Properly Mo 3 All that entire bearing Flot Moo 9 Paiki Plat No. 98 & 90 admeasuring
1300.01 sg. mis, Sduate at Block Moo 160.0f Moge Village Pipodara, Ta: Mangrod, Disi: Surat. Property No.4 Al that enfire beanng
Plot Mo 9 Paiki Plot No. 3B admeasuring 314.26 sq. mts., Sfuate at Block No. 160 of Moje Villape Fipodara. Ta: Mangrol, Dust:
Surat Property No.3 All that entire bearing Flot Ko, 9 Paiki Piot No. 5/C admeasuring 314,76 sg. mis_, Situate at Block Mo, 160 of
Mme Village Pipodara, Ta: Mangrol, Dist: Sural, (5) Demand Notice Date: 30052073 (6) Amount Due In INR:
Re.3,95,15,616.70/- (Rupees Three Crores Fifty Five Lakhs Fifteen Thousand Six Hundred Sixteen - Paise Sevenly Only) as of
S0/05025 bnd Fubuee Confractial Interest Till Actual Realization Togather With Incidental Expenses, Cost And Charges Ete,

2 | 11} Borrower And Co-Borrowers: 1. Arihant Mobile 7 Anilkumar Madandal Shah 3 Ralpanaben D Garasiya 4. Gangaben Dhirubhai
| Garasiya, All R0 (&) Khambhaliya Po Unai Tz Vansda Tz Yansda Di Navsan Navsari-396580. (B) 60 Rambkabir Nr Bus Sico Vyara
Di Tapi-394650. (2) Loan Account Number: 36849071, (3) Loan Amount In INR: R= 36,99 495/ (Rupees Thirty Six Lakhs Ninety
Mine Thousand Four Hundred Nanety Nine Only). (4) Detail Description Of The Security Mortgape Property: All That Face And
Parcal Of An Immovabéa Property beaning Duplex Type Block No. 60 admessunng 1800 5. fis. i.e. 167,225 sq. mis.. & 865 so. fts.
construction, totally 80331 sq. mis., & 86894 5, mis apen land, m Rambalir Complax, Situate at Nondh No. 2357 Paiki Ward Na,
7, Ehesat Mo, LB, of Moje Vyara, Ta: Wyara, Dist: Wyara, (3) Demand Notice Dake; 310572075 (6) Amowunt Due In INR:
F5.35,65,324.90/- (Ruapeas Thirty Five Lakh Sy Five Thousand Three Hundred Twenty Foier - Faise Ninely Gnly) as of 310572025
And Future Confractual Interest Till Actual Realzation Together With Incidental Expenses, Cost And Charges Etc.

3| 11) Borrower And Co-Borrowers: 1 Misha Enpineerng 7 Mahendra Shyamnarayan Yadav 3.Yaday Vidhysten Mahendrathas
4 Sandeep Mahendra Yadav, All R0 (A} Plot No 5126¢2. Nr. Khwaja Chokdi (Gedc Ankleshwar-393002. (B) B 5%, Samrudhi Fara
Bhdkodara Villape Gide Anklestwar-393002. (2) Lean Account Number: 3339103, (3) Loan Amount In INR: Rs.47 70,000/-
(Fupeas Forly Sevan Lakhs Sevanty Thousand Only). (4) Detail Description 0f The Security Mortgage Property: All That Piace Ard
Parcel OF Prapery Beaning At Distnct Bharuch Sub District Ankleshwar Villape Bhadiodra B3, Noo 3031+ 2 And 3033 Mew 5. Mo,
279/1, 2797 MA Land Paiki Plot No. B-59 Admeasuring 131,25 5q. Mbrs. Land. (5) Demand Molice Date: 16062025
{6) Amount Due In INR: Rs.27 50,812.64/- (Rupees Twenty Seven Lakh Fifty Thousand Eight Hundred Twelve - Faise Sixty Four Oniy)
as of 11/06/202% And Future Contractual Interest Till Actual Reafization Topether With Incedental Expenses, Cost And Charges Etc.

| {1) Borrower And Co-Borrowers: 1. Madanbhai Sundarbhai ¥anzara 7 Ranshen Madanlal Vanzara 3.Omprakash Madanbhai
Vanazara. M| B0 (A) Chinmay Park Behind Ram Napar Godi Road Dahod-389151. (B) Rs Mo $85/2/8 Paiki City Survey No 5965
satnam Apartment Paiki Ground Floar Fiat Mo 1 & 3atnam Agartment Godi Road Dahod-383151. (2) Loan Account Mumber:
10499858, (3) Loan Amount In INR: Rs.25,00,000/- (Rupees Teenty Five Lakhs Onky). (4) Detail Description Of The Secarity
Mortgage Property: Property 1 - A That Pigce And Parcel 0F B.5.MNe — 9852/ paiki City Survey Mo, 5965 paki noeh side
admeasuring sq.mks 69.76 sq.mts schemed called “Sainam Apartment™ paiki ground fleor Fiak No — 1 admeasuring 59,76 sq.mir
& land area Z3.25 sg.mir flat property at “Satnam Apartment”, Godi Road, Dahod, Ta. Dist Dahod. Here fo and along with all
edementary rights and other rights and interests in respect of the said property. Property 2 - All That Piece And Parced 0 8.5.No -

98528 paiki City Survey No, 5965 paiki north side admeasunng Sg.mts 69.76 sg.mis schemed called “Satnam Apartment” paiki
first floor Flat No— 2 admeasuring 65,76 sq.mir & [and area 23,25 sq.mtr flal property at “Satnam Apartment”, Godi Road, Dahod,
Ta_ Dist Dahod, Here fo and along with all efamentary nghis and ofher rights and interests in respact of the zaid proparty,
{3} Demand Motice Date: 1662025, (6} Amount Due In INR- Bs.11,34 365.14/- (Rupees Eleven Lakh Thirty Four Thousand
Three Hundred Sody Eight - Paize Forteen Only) as of 11062025 And Future Contractual Interest Till Aciuad Realiration Together
| With Incidental Expenses, Cost And Charges Etc. |

1. The borrawer and co-barrowsrs/goarantors are called upon to make payment of the above menbaned demanded amount with further ,
imterest as mentoned hersin abave in full within 60 days of this notice failing whach the undersigned authaurised officer of HOBFS |
zhall be consfrained to take achion under the act o enforce the above mentioned securties.

2. Pleaza nofe that, a5 per section 13 130 of the said act Morfgagers are restrained from fransferring the above-referrad securifies by
way of sale, lease, leave & license or otherwise without the consent of HDBFS
3. For ary query or full and fing seftlement. pleasa contact: Mr. Rahil Hudda, Cont. No. 8460029100 (Area Collection Manager),

Mr. leegnesh Dave: Contect No. 7043042298 (Zonal Collection Manager), Mr. Sund Vishwakarma, Mobile Na. 8600375504
{Area Legal Manager) at HDB Financial Services Ltd.

e

S~
PLACE: Sural, Wyara, Ankleshwar, Dakod For HDBFS
DATE: 04/07,/2025 AUTHORISED SIGNATORY

oe o

epaper.financialexpress.com

HERO HOUSING FINANCE LIMITED

ﬁ Corlac! Adaress: Otfice No 412, Fourth Floor, Seven Seez. Plot Mo 1 In revenug
Survey Ho. 2H0E-1, sbove Tanlshg Showncom, Junagarh, Gojseat- 382001,

oHousing Regd. Office; H.Eﬂmmumﬂﬂnlri.ﬂlwlhl..\hml Vihar, New Dithi - 110057,
me F'h Q1 ABEET000, Toll Free Mo 1300 212 5500, Email: customer care@henchil com
Wiakaaia: wan nerohousnglineses. cam | CIN: UBS1020L201E6PLCI0148

CORRIGENDUM

This with referance to our advi, of POSSESSION NOTICE (FOR IMMOVABLE
PROPERTIES) (As per Appendix IV read with rule 8(1) of the Securily Interast
Enforcement Rules, 2002 read with Rule 3 of the Security Inferest (Enforcement)
Rules, 2002 (“Rulas”) published in Financial Express - Gujarati on 02-07-2025 for
properly periaining to borrowers Shekh Tohib Moslem, Theba Rallyaben Ismallbhal
having Loan Account No. HHFJNGHOU22000031343 & HHFJNGIPLZ2000031352 the
Date of Possession (Construclive/Physical) should be read as " (Symbollc)” instead of
"IPhysical)”, This inadverfent error is sinceraly regretted.

DATE - 04-07-20285,
PLACE:- JUNAGADH

Sd’- Authorlsed Officer
FOR HERO HOUSING FINANCE LIMITED

DEBTS RECOVERY TRIBUNAL-I
{Ministry of Finance, Governmani of India]
2nd Floor, Blikhubhai Chambers, Ne. Kocharab Ashram, Paldi,
ot 14 _Ashram Road, AHMEDABAD-380006,

TR TE—rerrre R

(Estabeishad uis. 3 of the Re Fecowary of Debls due to Banks & Financal Instiutions Act, 1935 for
the e comprising Dislicts of Ahmeadabad, Gandhinagar, Mehisana, Palan, Sabakantha
{Himmainagar), Banaskantha (Falanpur} of Guaral Statew.e £ TstJune, 2007 )

Outward No. 405/2025  Q.ANO. 446/2020 Exh. No. 11

UNION BANK OF INDIA

NEHRUNAGAR BRANCH, AHMEDABAD, .
VERSUS

MR. JAYESH KANAIYALAL GAJJAR & ORS

PUBLIC SUMMONS

APPLICANT

DEFENDANT

To,

DEFENDANT NO.1: MR. JAYESH KANAIYALAL GAJJAR

AT -E-504, MAIYA-1, OFP. RAF CAMP 5 P RING RDAD, VASTRAL, AHMEDABAD,
DEFEMDANT NO.2 : MR. DAKSHESH J. PATEL

AT -0-201, NAIYA-1, OPP RAF CAMP, 3P RING ROAD, VASTRAL, AHMEDABAD

1. Whereas the above named Applicant/Appeliant has filed the above
referred application/appeal in this Tribunal.

2. Whereas the service of Summons could not be affected in the ordinary
manner and whereas the application for substituted senice has baen
allowed by this Tribunal.

. You are directed to appear before this Tribunal in person or through an
Advocate and file Written Statement/say on 04-07-2025 at 10.30 AM.
and show cause as towhy reliefs prayed for should not be granted,

. Take Motice thaf, in default of, the Application/Appeal shall be heard and
decided in your absence. Sdi-

(5. J. Vaghela)
Given under my hand and seal of this Tribunal @ Assit Registrar
on this 104h day of March, 2025 a1 Ahmedabad

Gundlav Branch: Khargram Road, Jamnanagar,

DRT-1, Ahmedabad

%] i 20 : - :

) pok ol B Gundlay, W_.u'als-ad-ﬁﬁﬁl}jﬁ. Phone: EITE?TI?HEE.
e-mail: gundla@bankofbaroda.co.in

APPENDIX IV [See Rule 8(1)] POSSESSION NOTICE

Whereas, The undarsignied being the Authorized Cfficer of the Bank of Baroda under
the Securilization and Reconstruction of Fmancial Assets and Enforcement of Securily
Interast Act 200 and in exarcize of Powars conferred undar Section 1312) read with
the Securty Interest {Enforcement) Ruies, 2002, issued demand  nofice daied
22.04.2025 caling upon the MR. SATISH RATILAL MAKWANA (BORROWER &
PROPERTY OWNER]) and MRS, HETAL SATISH MAKWAMA, (CO-BORROWER &
PROPERTY OWMNER] repay the amount mentioned in the notice being Rs.
21,48,455.33/- (Rupees Twenty One Lacs forty eight thousand four Hundred fifty
five and thirty three paise only] | mchusive inberest op o 31.05.2025] and  Turlher
interest and charges and expenses within 60 days from ihe date of receipt of the said
fidica.
quE Borrowers { Guarantors /Mortgagor having faied o repay the amount, nofice is
heraby givan 1o the Borrowers [ Guaraniors iMordgagor and the publicin genaral that the
undarsigned has lakon possession of the propery described herain below inexerczeaf
pewers conferred on him'her under Seclion 13(4) of the said Act read with Rude 8 of the
said Fulas on this 02 day of July of the year 2025
The Borrowers [ Guarantors! Mortgagor in partcular and the public in general is hereby
cautioned not bo deal with the property and any dealings with the property will be subject
o the charge of the Bank of Baroda for an amount of Rs, 21,48 455,33/ (Rupees
Twenty One Lacs forty eight thousand four Hundred fifty five and thirty three paise
onlyk as on 20,04, 2025 | inclusive inferest up to 31 03.2025) and  further interest and
other charges & axpanses tharnson unlll fulf and final paymeant.
The borrower's atienfion is invitsd b provision of sub-section (B} of section 13 of the Act,
In respect of ima avatlable, io redesm the secured assals
Description of immovahle properties

All place and parcal of the praperly Reskdantial Flat Mo B304 Adm 1290 sq It (115,84
s mis) slong with undivided share in land adm 10,00 2q mis on the 3rd fioor of the
pramisas prammnanty known as “Sheee Vishnudult Residency- B® building constructed
upon and beanng old RS Mo 2700V convertad into City Survey no 51/ adm 3313.67
& mis al Bandar road within Valsad Municipal and city Survey area, Tal & Oist Valsad,
Gujaral State, India in favourof Mr. SATISH RATILAL MAKWANA S Mrs HETAL SATISH
MAKWANA Bounded as follows: East : Flat Mo B/305, West : Open Space North ©
Open Space, Sowth : FlatNo BA03
Diate ¢ 02.07.2025

.Flane : Valsad

Sdi- Authorzed Officar
Bank of Baroda

FORM B
PUBLIC ANNOUNCEMENT

IR ugt_ll{l.;@_‘:rf;.:r.l__ﬂu_ ||-1:m:;:4._}r_.md Ban kruptcy
Board of India { Liguidation Process) Repulations, 2006a]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

KOLON INVESTMENTS PRIVATE LIMITED
PARTICULARS DETAILS

1.|MAME OF CORPORATE DEBTOR  [KOLON INVESTMENTS PRIVATE LIMITED

2.| Dale of Incorperation of Corporale Ditar | 2201001963

3 | Autharity under which Comorate Debsar | Registrar of Compansas, Ahrmedabarl

1% Ineoporabid S agisiand

4| Comporate Menfity Mo. | Limided Liabilby

Idaniifcation No af Corporate Detrior

5| Andress of me registaned ofice & princisd| 506, Abhijast-l, Near, Mithakhak Six Roads Elisbrdga,

cffica (if any} of Comporale Detbiar Ahmedabad. Guarat-JB000E

fi.| Date of chosire of insoivency | 30th June, 2025

Rescluticn Procass

T | Uquidabion comimendasenan| dahs

of Comporate Debtor

B | Wame & Regsialon Marker of Insahensy | Nandish Sunlibhal Vin

U O200G H 80P TC 113000

J0MERA0EE [Oriher Sorvied on DETTIE025)

Profassional aciing as Liquidalor Regn. No: IBBIIPA-H1P-P-02 117203020211 3270
8 | Adoress and Emall of the (kuidatai /33, Shant Niketan Raw Housa, Onp Saga: Complex,
83 ragistered with $ha Board fAnend Mahal Road, Sura-2%500H

Email: gp.nandish. vinfagrail.com

301, Soversign Shoppers, Near Sneh Sankul Wadl

Besides Sindhu Seva Samili School. Arand Mahal

{ Road, Sural-3A5009

Email: keton liquidationg@gmail com

i nandish.vini@gmail. com

1| Lt charler e sibemigsann of Claims 0T3S

Molice i herafry grean thad B Nalional Company Law Tribunal Ahmedabad Bench has oidansd fha

correnencement of liquataton of the Kolon Invesdments Privale Lim#ed on J006I2025 (Order was

corenunicaied on 020725

The stakeholders of Kalen Invesiments Private Limied ame hareby caled upon to submt ther dalms

witn proaf onar bafore 00072025, bothe liquidalar at the addrass mentioned 2garst ibem Mo 10,

The financial crediors shall submit ther clairs with procf by elecironic meanz anly. Al ather creditors may

subemi# the claims with the proodin parson, by post orby slecimnic means

Submission of false or misleading proof of claims shall attract penalties.

In casa & stakehaolder does nof submit its dialima during liquidation process, ihe claims submitled by sucha

stakehoider during the corporale meolvancy resctulion: process undar the IBBI {Inschvansy Resolulion

Priveass tor Corporate Peraen) Fegquistiors. 201 6shall he desmed b he subimilted inder secthon 38 i

Date ; (4,07 2075 Handish Sunilbhai Vin

Placa : Ahmadabad Liquidatar for Kalon wvestmants Private Limited
Regn No.: IBEIPA-0014P-P-0211712020-2021/1 3270 | AFA Valid Upto: 311212025

10 Address and et 1o be used far
corraspandence with e Resclutian
Pridéssianal

FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liguidation Process) Regulations, 20016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF
STAR LINE LEASING LIMITED
PARTICULARS DETAILS

.| NAME OF CORPORATE DEBTOR STAR LINE LEASING LIMITED
4 | Dt of Incorporation of Cu:rpc:-rala Dedifor .EE-'i].M!':IE-d
5 [ .ﬁ.l.r.l'-:lnlg.' underwhich Corporata Cebdar F.-egw.rar of Compantas, Ahmedabac

{ is Incorporated Regisiaed

| Corporate identity Mo, 7 Limiled Liabity

fceifcation Mo, of Corporate Detrar

£ | fuscress of S meistensd ofice & pincpad | 506, Abhijeet-l, Mear Mithakhak Six Roads
ofice (IF any} of Comporate Dellor Elisbridge, Abmedabad, Gujaral, India, IB0006

UT0200G1984PLEY1 2596

6. | Ceate of closure of Irsoivency 300062025
Fesolution Process L oy
T | Liguitlation commasncsninl dabs 3006/2025 (Capy ol Crdar recaived on G257T2025)
of Carpavabe Dablor

B | Hame & Regshabion Number of Insphancy | Suhas Dinkar Bhattbhatt

Privfssiona acing as Liquaalor Ragn. Ko [BBEIPAIXP-NO057 1201 7-201811738

8 | Addrass and Email of the liquidatar G20, Grand K-10, Betend Atlanits K-10, Opp. Honesl
g5 ragiskerad with a Board Restauranl, NearGandaCince, Viadiodars, Gujaral -350007

Emiail: cesuhashi@gmsail.com

520, Grand K-10, Behind Allanlis K-19, Dop. Honesl|
Restaurant, NearGanda Circle, Vadodara, Gujarat-380007

10 Aecddnesss e e-msal 1 be wsed for
pamesgmdance wilh Fe Resclution
Profssional Email: cirg stari@gmall com

1 | Laama‘r“ Tor submission of Claims 30MTII0IS
Molica i hereug.' grven thai tha Mational Company Law Triunal Ahmedabad Bench has ordared tha
corenencement of liquidation of the Star Line Leasing Limited on 30006812025 (Copy of Onder receivad
o 0T 20 25)
The stalehoiders of Siar Line Lessing Limied are hersby called upon to suomi theirdaims with proef an
of before 307025, o the lquicksbor 3l the address mentoned acsnst iem Me. 10
The finanezl crediiars shall submit thed claims with praef by alecienic means only, Al ather creditors may
st the claims with the procd i person, iy pest or by elecinonic means
Submission of false ar misleading procf of claims shell attract penaliles.
In casa & stakehoidar doas not submil its caims during liquidation procass, fha claims submitiad by sucha
stakeholder during the corporale renhvancy resclufion process under the IBBI {Insotvency Resolulian
Procass for Comanate Parsen) Regulstons. 2016 shall he deamed ta be submetted under secton 38,

Date | 04.07 2025 Suhas Dinkar Bhattbhatl
Place : Vadodara Ligusdator foe Slar Lina Leasing Limitad
Regn Mo, IBELTRADIZIP-NO0ST 1201 T-201811 736 | AFA Valid Upte: 3006/ 2006

@

. Ahmedabad
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(Ris1A &) goadze (ANos1ANce) [Gran), 2002 ot (G123 ¢(a) &su1)

Ris20E] goedze (Nos1ANc2) [Gr1am), 2002 ot (G123 ¢(g) ol AdidigA WA datdl RisalAaignlet via
seegseicl g sieulsAd AN2A v NegliNee g Risad goede Ase, 2002 601 22UAR Fiasdletl
el &2 eldl Bial vt 53al EAIER(), AE-EIEIR Al wBllotelRla w15 ARSI gl oD l2 BiucaHi 21 8 5, 1A
aeudd Flasd SkAlol ds dklsa 202 s2AAd B. disell Wlisd WRSIAN RisAd2gBAet Vol AseegsAel WS
SlletifS212Ad ANA2 B NogiNee vls RisAAL) gozze As52, 002 ofl ML &501 CALAS 50N dy dled 8. Plasd
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